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by the end ofthe VIII Plan. Exports of specific 
products will depend or available surplus 
and international market. 

The broad strategy recommended by 
the Working Group on Iron & Steel for the 
development of the steel Sector includes 
renovation and technological upgradation of 
existing integrated Steel Plants, creation of 
additional capacities and increasing produc-
tion in the Secondary Sector. 

Vacant post. of Judge. In Supreme 
Court/High Court. 

882. SHAIMATI BASAVA RAJES-
WARI: 

SHRI BANWARI LAL PURO-
HIT: 

SHRI BABANRAO DHAKNE: 
SHRI RAJ MANGAL MISHRA: 
SHRt NANDU THAPA: 
SHRI KALPNATH SONKAR: 
SHRI SRIKANTA DATTA 

NARASIMHA RAJA 
WADIYAR: 

SHAI KAlP NATH RAI: 
SHRI DEVENDRA PRASAD 

YADAV: 

Will the Minister of LAW AND JUSTICE 
be pleased to state: 

(a) the number of posts of judges lying 
vacant in Supreme Court and different High 
Courts and since when these posts are lying 
vacant, Court-wise; 

(b) the action being taken to fill up these 
posts; and 

(c) when these posts are likely to be 
filled up? 

THE MINISTER OF STEEL AND MINES 
AND MINISTER OF LAW AND JUSTICE 
(SHRI DINESH GOSWAMI): (a) The requi-
site information is given below in the state-
ment. 

(b) and (c). For filling up the existing 
vacancies of Judges in the High Courts and 
the Supreme Court, the process of consulta-
tion among the concerned constitutional 
authorities is on. It is not possible to indicate 
the time by when ·these posts will be tilled up. 
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